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LALLM, 14(3).—F=0T TR, GRS 999 9% Afa=aw, 1873 (1873 &1 5) it &y 15 g1
Taed ofFaal T TIRT F2d g0 S a=q qratey S Faraett, 1981 # i denes e % forw uagn
fAeforteaa FRaw aarh g, sata-

1. (1) =7 et = T s araty ST (Feng) FeEmraet, 2019 wgr ST
(2) =78 1 FTFaT, 2019 & TR HTHT STUTI
2. T g=q Araty suy e, 1981 9, e 7 4,

(F) T AN-67 o FANA, HICSHI, a1, AHST M AALN & 0T “[1 AHaT, 2018 T T IHH a1E AT
T e T % U], Freah, oeg, dAiwel T T “[1 TFaw, 2018 F AT IHqH A& At 01 FFad,
2019 & Tgt STHT TS T 190 3 foru]” wfaeerrfog o s

(=) Treofi-er & st Aot areft sia et fi s, sai-

gl @
[1 S8, 2019 FY 37 39S 1€ SUT f TS A
STHT it Fafy afd a¥f witera sarer <
1 Tt 7.0
2 Tt 7.0
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3 Tty 7.0

5 aeftg 7.8

(1) e H GTTE (2) H os7 37 e “GTevli-as” F T UT 97ea oY AT el A" srurar “areft 1w
stareeTuT foh ST

[T, &, 1/04/2016-717]
srefaes sftareda, @ gt

feoquft ; o Faw ArFI [ 664(21), A 17 RHEeT, 1981 FT TR FhaT 74T 97 T aoa9=Ta 30
arar. . 300(3r), arE aget wer, 1982, A, 257(3r), aTE 11 AT, 1983, ATALA. 502(3),
A 9 TS, 1984, ar.atfA. 418(3r), aria 10 L, 1985, ar.#1.14. 193(37), aréra 12 w7a<t, 1986,
ara#.A. 362(37), aTirE Tgel e, 1987, aT.ET.A. 1005(3r), arg 23 fagaw, 1987, arar.[A. 353(3),
arig 18 wr=, 1988, arawr.fA. 507(31), e 23 wE, 1990, ArarfA. 191(s1), I 27 A1+, 1991,
ararf. 580(s), aa 12 fBdew, 1991, A, 727(3), ard@ 6 feeaw, 1991, arar.f=. 431(3),
T 24 3191, 1992, AT.#1.7. 586(3), ariE 2 Rdaw, 1993, ar#r.f=. 118(sr), I<ra 8 ¥+, 1995,
arELR. 5(3), arE 1 S, 1999, ATE.[A. 43(31), AT 15 S=a<t, 2000, ArALE. 151(=), e
1\, 2001, @raErf. 159(s), a1 mrE, 2002, @rarfA. 174(3), ardem 1 @, 2003,
arar.fa. 589(s), At 25 J«Te , 2003, ATFLA. 286(3), aT¢iE 13 ®E, 2005, AT.F.A. 479(=),
A 26 S, 2008, ar.aLA. 742(37), aTE 4 saqET, 2011, ATFLE. 846(sr), At 25 FEay, 2011,
arar. 323(H), A 25 @99, 2012, ATALE. 400(3), @ 25 §H, 2013, ArALE. 222(3),
e 13 |14, 2014, a1 #1490 (1), e 11 =8, 2014, ar.#1.4. 356 (1) a8 29 614, 2016
ar.#1.. 941(3) At 30 fBrdew, 2016 3iT araL 51 (31) fe=rr 18 s=ast, 2017, ar.#r.f4. 385(31)
e 31 |1, 2017, 91.#1.59. 861(31) arita 30 S, 2017, Ar.#1.54. 1236(sr) arfi@ 3 sraqaw, 2017,
arFLR. 34(3) arie 1 S, 2018 si¥ A, 958(31) airg 28 ey, 2018 T Horgw
AT IT|

MINISTRY OF FINANCE
(Department of Economic Affairs)
NOTIFICATION
New Delhi, the 7th January, 2019

G.S.R. 14(E).—In exercise of the powers conferred by section 15 of the Government Savings
Promotion Act, 1873 (5 of 1873), the Central Government hereby makes the following rules further to amend
the National Savings Time Deposit Rules, 1981, namely:-

1. (1) These rules may be called the National Savings Time Deposit (Amendment) Rules, 2019.
(2) They shall deemed to have come into force on the 1st day of January, 2019.
2. In the National Savings Time Deposit Rules, 1981, in rule 7,-

(A) under the heading Table-ZA, for the brackets, words, figures and letters “(For deposits made on or
after the Ist October, 2018)”, the brackets words, figures and letters, “(For deposits made on or after the 1™
day of October, 2018 but before the ™ day of January, 2019)” shall be substituted;

(B) after Table-ZA, the following Table shall be inserted, namely:-
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“Table-Z B”
[For deposits made on or after the 1* January, 2019]

Period of deposit Rate of Interest
per cent. per annum
1 year 7.0
2 years 7.0
3 years 7.0
5 years 7.8

(C) in the Notes, in paragraph (2), for the word and letter “Table ZA”, the words and letters “Table ZA” or
“Table ZB” shall be substituted.

[F. No. 1/04/2016-NS]
ARVIND SHRIVASTAVA, Jt. Secy.

Note : The Principal rules were published vide G.S.R. 664(E), dated the 17" December, 1981, and
subsequently amended vide: - G.S.R. 300(E), dated the 1™ April, 1982, G.S.R. 257(E), dated the " March,
1983, G.S.R. 502(E), dated the 9" July, 1984, G.S.R. 418(E), dated the 10® May, 1985, G.S.R. 193(E), dated
the 12" February, 1986, G.S.R. 362(E), dated the 1st April, 1987, G.S.R. 1005(E), dated the 23 December,
1987, G.S.R. 353(E), dated the 18™ March, 1988, G.S.R. 507(E), dated the 23™ May, 1990, G.S.R. 191(E),
dated the 27™ March, 1991, G.S.R. 580(E), dated the 12" September, 1991, G.S.R. 727(E), dated the
6th December, 1991, G.S.R. 431(E), dated the 24" April, 1992, G.S.R. 586(E), dated the o September, 1993,
G.S.R. 118(E), dated the 8" March, 1995, G.S.R. 5(E), dated the 1* January, 1999, G.S.R. 43(E), dated the
15" January, 2000, G.S.R. 151(E), dated the 1" March, 2001, G.S.R. 159(E), dated the 1% March, 2002,
G.S.R. 174(E), dated the 1** March, 2003, G.S.R. 589(E), dated the 25" July, 2003, G.S.R. 286(E), dated the
13" May, 2005, G.S.R. 479(E), dated the 26" June, 2008, G.S.R. 742(E), dated the 4™ October, 2011,
G.S.R. 846(E), dated the 25™ November, 2011, G.S.R. 323(E), dated the 25" April, 2012, G.S.R. 400(E),
dated the 25" June, 2013, G.S.R. 222( E), dated the 13™ March, 2014, G.S.R. 490 (E), dated the 11" July,
2014, G.S.R. 356(E) dated the 29™ March, 2016, G.S.R. 941(E), dated the 30th September, 2016, G.S.R. 51(E),
dated the 18" January, 2017, G.S.R. 385(E), dated the 31" March, 2017, G.S.R. 861(E), dated the
30" June, 2017,G.S.R. 1236(E), dated the 3 October, 2017, G.S.R. 34(E) dated the 1% January, 2018 and
G.S.R. No. 958(E), dated 28.9.2018.
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